
 Seventeenth  Loksabha

 an>

 Title:  Regarding  compensation  for  losses  arising  out  of  heavy  rains  in

 Telangana

 SHRI  KOMATI  REDDY  VENKAT  REDDY  (BHONGIR):  I  would  lik

 to  draw  Government's  kind  notice  towards  the  recent  heavy  rains  and  flooc

 which  occurred  due  to  the  overflowing  of  Godavari  river  in  July  1

 Telangana  State.

 The  Government  of  Telangana  has  submitted  a  preliminary  report  t

 the  Centre  on  losses  suffered  by  the  State  amounting  to  around  Rs  1,40

 crore.  The  details  of  the  losses  incurred  are  as  follows:

 -  Roads  and  Buildings  department  suffered  a  loss  of  Rs  498  crore.

 -
 Irrigation  Department  suffered  loss  of  Rs.  33  crore.

 -
 Municipal  Administration  suffered  loss  of  Rs  379  crore.

 -
 Electricity  Department  suffered  loss  of  Rs  7  crore.

 -
 Panchayati  Raj  suffered  loss  of  Rs  449  crore.

 ०  State  incurred  Rs.  25  crore  to  shift  the  flood  affected  people  to  relic

 camps.

 e  Lakhs  of  houses  and  various  crops  were  inundated  in  flood-hit  areas.

 e
 Many  areas  of  Greater  Hyderabad,  Medak,  Nalgonda,Bhongir,  Jangao1

 Mahabubabad  and  Sangareddy  districts  saw  the  fury  of  heavy  rain

 Bhadrachalam  and  Kadem  areas  were  completely  damaged.



 ०  Several  roads  and  causeways  were  washed  away  in  the  floods  on  th

 Hyderabad-Nagpur,  Hyderabad-Vijayawada  national  highways  due  t

 breaches  in  rivers,  lakes  and  flooding  of  the  roads.

 Therefore,  I  request  the  Hon’ble  Minister  of  Home  Affairs  to  kind]

 help  the  people  of  Telangana  by  releasing  immediate  financial  assistanc

 and  compensation  to  farmers  and  kin  of  the  deceased  as  the  Government  (

 Telangana  has  completely  failed  to  take  up  relief  measures  till  now.


